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not arise as accommodation is only allot-
ted to Members of Parliament, Government 
ofIiciaIs on duty and penons coming from 
outside to attend meetings and conferences. 

Quartera in Gole Market IIIIAl 
Minto Road 

1321. Shri D. C. Sharma: Will the 
Minister of Works, Housing IIIld Supply 
be pleased to state: 

(a) when the residential quarters 
in Gole Market and Minto Road areas 
were COIlSttUcu:d; 

(b) What is the normal life of these 
quarters; 

(c) whether it is a fact that most of 
the quarters have outlived their oor
mal life and are not safe for residen
tial purposes and require frequent repairs; 
and 

(d) if so, what steps Government 
propose to undertake which will sub
stantially iocrease the number of quarterS 
in these areas? 

The Parliamentary Secretary to 
the MiDIster of Worb, HouatDa IIIIAl 
Supply (Shri p. S. Naakar) I (a) DuriQg 
1915-:%5 and 1933-36 respectively. 

(b) About So yean. 

(c) No, Sir. Gole Market area quarters 
are safe for resideotial purposes but re-
quire heavy repairs BIUIWIIly. Certain 
quarterS in Minto Road area, where roofs 
CXIIltaio bricks or hollow brick tile fillers 
have, however, become unsafe and their 
roofs are being replaced by stages. 

(d) Govemment do DOt propose to take 
my steps in this direction so far as Minto 
Road area is concemed. As regards Gole 
Market area the proposal to demolish the 
ezistiog quarters and to put up double storey 
!lata at the site vacated, is under aamioa
tion. 

VburyN ..... 

1)aZ. Shri D. C. Sharma , Will the 
Minister of Worb, HouatDa IIIIAl Sapply 
be pleased to state : 

Ca) the total number of quarters 0c-

cupied by Government servaots in Vinay 
Nagar (East, West and Main); 

(b) what is the normal life of these 
quarters; 

Cc) is it a fact that a number of quar
ten in AB Block had cracked recently i 
and 

Cd) if so, what steps Government pr0-

pose to take to ensure prevention of such 
defective COIlSttUctiona in future? 

The ParUameatary Secretary to 
the Min1ater of Wo ..... HousiDg 8Dd-
Supply (Shri P. S. N ........ ) : Ca) 6534. 

(b) About 60 to 70 years. 

Cc) Yes, Sir. Minor cracks occurred 
in only four quarterS of A & B Block. 
Construction as such is, however not de
fective. The cracks occurred due to slight 
differential settlement and have been sui
tably repaired. 

(d) Does not arise. 

UDCmploymeat 

13230 Shri Ducblkotalah : Will the
Minister of Labour be pleased to sta
te: 

Ca) the number of UDelDPioyed per
sons registered throughout the CI01llltty 

in November, 1956; and 

(b) how many were given jobs during 
the same period? 

The MIDIater of Labour CShri 1tUa
dubhai n.at) , Ca) 1':%3,976 were regi .... 

. tered at the EmPloyment Exchanges. 

(b) 16,889 were placed. 

Princely Houaee In DeIbi 

1334- {=: ~P: : 

Will the Minister of Works, ~ 
IIIIAl Supply be pleased to state : 

Ca) whether agreement of any kind 
has been entered into by the Union Gov
ernment with the State Govenunent of 
Punjab in respect of the Patiala Houae, 
Jind House, Faridkot House, Nabha House 
and other properties of the princes in Delhi;. 
and 

(b) if so, the terms and conditions of 
the agreement? 

The ParUameBtary 8ecrdary to die 
MiD1ater of Worb, HouaiDg IIIIAl Sup
ply (Shri P. S. Naakar) : (a) and Cb). 
No formal agreements bave so far been exe
cuted with the Punjab Government in res
pect of the princely houses which are either 
on Ieaae or under requisition with the Uoion 
Government. However, information concern
ing these houses is given in the statement 
which is laid on the Table of the House. 
[s.. Appendix V, annexure No. 115). 




